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INTRODUCTION
1. the Chairman of the Estimates Committee, having been autho

rised by the Committee, present this Ninth Report of the Estimates 
Committee on the action taken by Government on the recommenda
tions contained in the Seventy-T^ird Report of the Estimates Com
mittee (Second Lok Sabha) on the Ministry of Finance (Department 
of Expenditure)—^Preparation of Budget Estimates of Public Under
takings and Presentation of their Annual Reports and Accoimts to 
Parliament.

2. The Seventy-Third Report of the Estimates Committee was pre
sented to the Lok Sabha on the 23rd February, 1960. Government 
furnished their replies indicating the action taken on the recommen
dations contained in this Report on the 30th November. 1961. The 
replies were examined by the Study Grour) ‘F’ of the Estimates Com
mittee (1962-63) on the 5th September, 1962. The draft Report waa 
adopted by CommitteG on the 25th November, 1962.

3. The Renort has been divided into the following four Chapters:—
I. Report.

II. Recommendritions that have been accepted by Government.
III. Replies of Government that have been accepted by the

Committee.
IV. Replies of Government that have not been accepted by the

Committee.
4. An anolysis of the action taken by Government on the recom

mendations contained in this Report of the Estimates Committee is 
given in Appendix I. It would be observed therefrom that out o f 
22 recommendations made in the Report, 59:1 per cent, have been 
accepted by Government and replies in respect of 13'6 per cent, o f  
the recommendations have been accented by the Committee while 
replies of Government in respect of the remaining 27‘ 3 per cent, o f  
the recommendations have not been accepted by the Committee.

H. C. DASAPPA.
Chairman.

N e w  D elh i; Estimates Committee.
December 4, 1962 
Agrahayana 13, 1884 (S)



REPORT

In paras 1 and 2 of their Seventy-Third Report (Second Lok 
Sabha) on the Treparation of Budget Estimates of Public Under
takings and Presentation of their Annual Reports and Accounts to 
Parliament’, the Committee observed that no consolidated informa
tion was available with regard to the investment made by Govern
ment in the Public Undertakings, their working and the net effect 
thereof on the national economy, etc. and stressed the need for 
improving the methods of furnishing information to Parliament about 
Public Undertakings. In reply. Government have stated that the 
information was available in Aiinexure XIV (now Annexure XVII) 
of the Explanatory Memorandum on the General Budget and the 
brochure entitled ‘Principal Public Sector Undertakings in India*, 
published by the Central Statistical Organisation. The Committee 
had already pointed out in their Seventy-Third Report, that the infor
mation contained in the Explanatory Memorandum was not compre
hensive and did not include loans given to the various Undertakings. 
Similarly, the brochure ‘Principal Public Sector Undertakings in 
India’, as its name indicates, does not contain information about all 
the Public Undertakings. It is thus evident that the information 
contained in these publications is not adequate and does not fulfil the 
purpose envisaged by the Committee.

2. The Committee, however, note that in reply to the recommen
dation made in para 25 of their Seventy-Third Report, Government 
have stated that there is a proposal to bring out a consolidated finan
cial and economic review of industrial Undertakings of Government. 
They feel that the need for furnishing consolidated information to 
Parliament would he met if the scope of the proposed publication is 
enlarged to include all Public Undertakings properly classified. They 
hope that this will be done and the publication brcnight out as early 
as possible.

PerfoTTnance-cum-programme statement

3. In para 3 of the Report, the Committee reiterated their earlier 
recommendation, made in 20th Report (Second Lok Sabha) on Bud
getary Reforms, that the industrial imdertakings should prepare a 
performance-cum-programme statement and business type budgets 
which should be made available to Parliament at the time of the 
budget discussion. Further in para 4 of the Report, the forms of the

C H A P T E R  1



statements, and budgets were suggested. While accepting the recom
mendation, Government have stated that some companies were 
abready giving the necessary information and that arrangements were 
being made so that the information was made available in future by 
all/corporations.

The Committee hope that the recommendation will he implement
ed without any undue delay and the requisite information would he 
made available hy all pu'blic undertakings by the time of the next 
yearns budget discussion.

Fixation of time limit

4. In paras 16 and 17 of the Report, the Committee noted that 
the time taken in presentation to the House of annual reports and 
accounts of statutory corporations hod ranged from 3 months to 2 
years 11 months, and of Government Companies from 4 months to 
2 years 11 months, after the expiry of their financial years. They 
felt it essential that Parliament should be seized of these reports 
within the least possible time after the expiry of the financial year 
and recommended in para 20 thereof that a time limit, similar to 
that allowed in U.S.A. and U.K. (i.e., about 5 to 6 months) should be 
fixed in this behalf, the outer limit being the presentation of general 
budget for next year. In reply. Government have stated that evary 
effort would be made to present the annual reports within the least 
possible time after the close of the financial year but they have not 
specified any time limit. The Committee feel that to secure expedi
tious presentation of annual reports of all public undertakings to 
Parliament, it is necessary to lay down a time limit in this regard 
which should not in any case go beyond the outer limit indicated' 
aJbove. They, therefore, reiterate the recommendation.
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{Vide Introduction)

Analysis of the action taken by Gcwzmm n̂t on the recommendations contained 
in the 'jyrd Report of the Estimates Committee {Second Lok Sabho).

1. Total numbsr of recommendations made . . .  22

2. Recommendations that have been accepted by Government 
( Vide recommendations Nos. 3, 7, 9, i2> 15, 1 6 ,17, 18, 19,
20,21 and 22 referred to in Chapter II):

N u m b e r .............................................................  13

Percentage to t o t a l ............................................59'1%

3. Recommendations not accepted by Government but replies 
in respect of which have been accepted by the Committee 
( Vide recommendations Nos. 4, 5 and 6 referred to in 
Chapter III):

N u m b e r .............................................................  3

Percentage to t o t a l ............................................ 3̂*6%

4. Recommendations in respect of which replies of Govern
ment have not been accepted by the Committee {Vide 
recommendations Nos. 1, 8, 10, 11, 13 and 14 referred to 
in Chapter IV):

N u m b e r .................................................... ........  6

Percentage to total . . . . . .  27*3%

APPENDIX I

20
o MGIPND—LS  I— 1881 (aii) LS— 8-12-62— 500.




